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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

1. P.S. (�ȡ�ȡ): 
CHANDIMANDIR

FIR No. (Ĥ. Ǘ.ǐ�.  Ȳ.): 0003 Date (Ǒ��ȡȲक): 03/01/2022 
21:03

District (ज़ििȡ): PANCHKULA Year (व�[): 2022

2. S.No. 

(Đ. Ȳ.)
Acts (अल�ल�यम) Sections (�ȡ�ȡ(एँ))

1 IPC 1860 452

2 IPC 1860 506

3. (a) Occurrence of offence (अप�ȡ� की घट�ȡ):

(b) Information received at P.S. (�ȡ�ȡ ज¡ȡȲ 
 Ǘच�ȡ ĤȡƯ ¡ुई):

Date (Ǒ��ȡȲक): 
03/01/2022

Time ( मय): 
20:50 hrs

(c) General Diary Reference 

(�ोज�ȡमचȡ  Ȳ�भ[): 
Time ( मय): 
03/01/2022 
21:03 hrs

Entry No. (Ĥǒवǒƴ  Ȳ.):  
017

Day (Ǒ��): Intervening Days Date from (Ǒ��ȡȲक  ȯ): 
30/12/2021

Date To (Ǒ��ȡȲक �क): 
03/01/2022

Time Period ( मय अवल�): Time From ( मय  ȯ): 10:00 
hrs

Time To ( मय �क): 17:00 
hrs

1

4. Type of Information ( Ǘच�ȡ कȡ Ĥकȡ�): Written
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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

5. Place of Occurrence 

(घट�ȡè�ि): 
Beat No. (बीट  Ȳ.): बीट 
�. 3 बीडघÊघ�

(c) In case, outside the limit of this Police Station, then  Name of P.S. (यǑ� �ȡ�ȡ  ीमȡ कȯ  बȡ¡� ¡ै �ो �ȡ�ȡ 
कȡ �ȡम): 
  

1. (a) Direction and distance from P.S. (�ȡ�ȡ  ȯ �Ǘ�ी औ� Ǒ�शȡ): NORTH, 7 Km(s)

(b) Address (प�ȡ): RADHA SOAMI SATSANG,GHAR ,SAKET

District (State) (ज़जिȡ (�ȡÏय)):  

6. Complainant / Informant (लशकȡय�क�ȡ[ / 
 Ǘच�ȡक�ȡ[):
(a) Name (�ȡम): balkar singh   

(b) Father's/Husband's Name (ǒप�ȡ/पल� कȡ �ȡम): 
(c) Date/Year of Birth (जÛम ल�ल� / व�[): 

1977 
(d)  Nationality (�ȡƶीय�ȡ): INDIA

(e) UID No. (यǗआईडी  Ȳ.): 
(f) Passport No. (पȡ पोट[  Ȳ.): 

Place of Issue (जȡ�ी क��ȯ कȡ è�ȡ�): 
(g) Occupation (åयव ȡय): 

Date of Issue (जȡ�ी क��ȯ की ल�ल�):

(h) Address 

(प�ȡ):
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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

S. No. 

(Đ. Ȳ.)
Property Type ( àपǒƣ कȯ  
Ĥकȡ�)

Sub Type (उप Ĥकȡ�) Value(In Rs/-) (मǗãय (ǽ 
मɅ))

Particulars of properties of interest ( Ȳबज़Û��  àपǒƣ कȡ 
ǒवव�ण):

9.

8. Reasons for delay in reporting by the complainant / informant (लशकȡय�क�ȡ[ /  Ǘच�ȡक�ȡ[ Ʈȡ�ȡ 
ǐ�पोट[ �ȯ�ी  ȯ �ज[ क�ȡ�ȯ कȯ  कȡ�ण):

(i) Phone number (�Ǘ�भȡ�  Ȳ.): Mobile (मोबȡइि  Ȳ.): 

S.No. 

(Đ. Ȳ.)
Address Type (प�ȡ कȡ 
Ĥकȡ�)

Address (प�ȡ)

1 Present Address secretary, panchkula -1, saketPANCHKULA, 
HARYANA, INDIA

2 Permanent Address secretary, panchkula -1, saketPANCHKULA, 
HARYANA, INDIA

7. Details of known / suspected / unknown accused with full particulars (£ȡ� /  ȲǑ�Ê� / अ£ȡ� 
अलभयुƠ कȡ पǗ�ȯ ǒवव�ण  Ǒ¡� वण[�):
 

S. No. 

(Đ. Ȳ.) 
Name (�ȡम) Alias (उप�ȡम) Relative's Name (ǐ�æ�ȯ�ȡ� कȡ �ȡम)

1 गȫ�व शमȡ[   Father's Name: अशोक कुमȡ�
2 अलम� शमȡ[   Father's Name: �ȯव �ȡ  शमȡ[

10. Total value of property stolen (In Rs/-) (चो�ी ¡ुई  àपǒƣ कȡ कुि मǗãय(ǽ मɅ)): 
11. Inquest Report / U.D. case No., if any (मǙ×यु  मी¢ȡ ǐ�पोट[ / यǗLडीLĤक�ण  Ȳ., यǑ� कोई ¡ो): 
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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

12. First Information contents (Ĥ�म  Ǘच�ȡ �Øय):
Įीमȡ� जी, ��खȡè� �è�ी �0 360 Ǒ��ȡȲक 30.12.2021 कȡ  ȡ� इ  Ĥकȡ�  ȯ ¡ै Ǒक RADHA 
SOAMI SATSANG BEAS,PANCHKULA-1(SAKET) M.N0 9814115323, 9910044455 To, the station 
house officer police station chandimandir sub- complaint against gaurav Sharma and Amit Sharma R/sir 
With due to respect ,it is submitted that sh. gaurav Sharma and Amit Sharma, who are resident of 
panchkula, are one way  or the other creating nuisance and indiscipline in the radha  soami satsang ghar, 
saket (pkl-1) and forcibly entered into the satsang ghar premises without any reason for the last many 
days. today also when they were stopped to enter into the gate ,they shouted upon the sewadars, who 
are deputed on sewa, and threatened them as well as the functionaries of the satsang ghar. they forcibly 
entered into the satsang ghar by climbing the boundary wall. their behaviour are very rude and they all 
the time  threatened the administrative committee of the satsang ghar that they will see all outside the 
satsang ghar. we humbly prayer that a suitable action be taken against them so that the atmosphere of 
the satsang ghar will not be disturbed. Thanking you yours faithfully sd/- balkar, balkar singh secretary, 

panchkula -1 (saket) area Chandigarh अज �ȡ�ȡȬ- �¾खȡè� उप�ोƠ �ȡ�ȡ मɅ ĤȡƯ ¡ो�ȯ प� ��खȡè� 
उप�ोƠ कȯ   ȡ�  ȯ  �ȯ�è� जमु[ जȯ� �ȡ�ȡ 452,506 IPC कȡ ¡ो�ȡ पȡयȡ जȡ�ȯ प� मकु�मȡ �0 03 
Ǒ��ȡȲक 03.01.2022 �ȡ�ȡ 452,506 भȡ0�0 0 �ȡ�ȡ चÛडीमǑ�Ȳ� �ज[ �ज़जèट� Ǒकयȡ जȡक� �कि 
लम ि पलुि  मय अ ि ��खȡè� आगȡमी �फ�ीश ¡ȯ�Ǘ म�  0उ0ल�0 की ख�ु की �¡बीि मɅ ¾खी 
गई @ Ĥ�म  चु�ȡ ǐ�पोट[ की Ĥल�यȡȲ �यैȡ� क�कȯ  बजǐ�यȡ डȡक अफ �ȡ�बȡिȡ की  ȯवȡ मȯ भȯजी जȡ 
�¡ी ¡ै @ ¡ȡिȡ� बȡ�ȯ ĤबÛ�क अफ � को बजǐ�यȡ फो�  लुच� Ǒकयȡ गयȡ @ ǐ�कȡड[ की पलु�[ ǒवल� 
अ� ुȡ� की गई @  

Action taken: Since the above information reveals commission of offence(s) u/s as 
mentioned at Item No. 2.

 (की गयी कȡय[वȡ¡ी : चǗȲǑक उप�ोƠ जȡ�कȡ�ी  ȯ प�ȡ चि�ȡ ¡ै Ǒक अप�ȡ� क��ȯ कȡ ��ीकȡ 
म�  Ȳ. 2 मɅ उãिȯख �ȡ�ȡ कȯ  �¡� ¡ै.):
(1) Registered the case and took up the investigation (Ĥक�ण �ज[ Ǒकयȡ गयȡ औ� जȡȲच कȯ  

लिए लियȡ गयȡ):    or ( यȡ)       
(2)

Rank (प�): Asst. SI (Assistant 
Sub-Inspector)

13.

S. No. 

(Đ. Ȳ.)
UIDB Number (यǗLडीLĤक�ण  Ȳ.)
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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

(3)

Directed (Name of I.O.) (जȡȲच अल�कȡ�ी कȡ �ȡम): 
Pardeep kumar

No. ( Ȳ.): 827pkl        to take up the Investigation (को जȡȲच अप�ȯ पȡ  मɅ िȯ�ȯ कȯ  
लिए ल��ȶश Ǒ�यȡ गयȡ) or (यȡ)

Refused investigation due to (जȡȲच कȯ  लिए):           or (कȯ  कȡ�ण इȲकȡ� Ǒकयȡ 
यȡ)

(4) Transferred to P.S. (�ȡ�ȡ): 

District (ज़ििȡ): 

on point of jurisdiction (को ¢ȯğȡल�कȡ� कȯ  
कȡ�ण ¡è�ȡȲ�ǐ��).
F.I.R. read over to the complainant / informant, admitted to be correctly recorded 

and a copy given to the complainant /informant, free of cost. (लशकȡय�क�ȡ[ / 
 Ǘच�ȡक�ȡ[ को Ĥȡ�लमकी प± क�  ु�ȡई गयी,  ¡ी �ज[ ¡ुई मȡ�ȡ औ� एक कȨपी ल�शुãक 
लशकȡय�क�ȡ[ को �ी गयी)

R.O.A.C. (आ�.ओ.ए. ी.)
14. Signature / Thumb 

impression
of the complainant / 

informant (लशकȡय�क�ȡ[ / 
 Ǘच�ȡक�ȡ[ कȯ  ¡è�ȡ¢� /अȲगǗठȯ  
कȡ ल�शȡ�)

Signature of Officer in charge, Police 

Station (�ȡ�ȡ Ĥभȡ�ी कȯ  ¡è�ȡ¢�)
Name (�ȡम): ARVIND KUMAR

Rank (प�): I (Inspector)

No. ( Ȳ.): PINSP

Date and time of dispatch to the court (अ�ȡि� मɅ Ĥȯ�ण की Ǒ��ȡȲक 
औ�  मय):

15.

Directed (Mobile No. of I.O.) (जȡȲच अल�कȡ�ी कȡ मोबȡइि �Ȳब�): 
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    FIRST INFORMATION REPORT
       (Under Section 154 Cr.P.C.)

         Ĥ�म  Ǘच�ȡ ǐ�पोट[

 (�ȡ�ȡ 154 �Ȳड ĤǑĐयȡ  Ǒ¡Ȳ�ȡ कȯ  �¡� )  

HARYANA POLICE CITIZEN SERVICES (¡ǐ�यȡणȡ पुलि  �ȡगǐ�क  ȯवȡ)

Error: Subreport could not be shown.

20/10/2025 12:35:40 6/6System IP (आईपी):38.183.10.144

Page 49

906



Page 50

907

Dr. Kamal N. Jindal
Typewritten text
Annexure-6



Page 51

908

Dr. Kamal N. Jindal
Typewritten text
Annexure-7



Page 52

909



Page 53

910



Page 54

911

Dr. Kamal N. Jindal
Typewritten text
Annexure-8



Page 55

912



Page 56

913

Dr. Kamal N. Jindal
Typewritten text
Annexure-9



Page 57

914



Page 58

915



Page 59

916



Page 60

917

Dr. Kamal N. Jindal
Typewritten text
Annexure-10



Page 61

918



Page 62

919

Dr. Kamal N. Jindal
Typewritten text
Annexure-11



Page 63

920



Page 64

921



Page 65

922

Dr. Kamal N. Jindal
Typewritten text
Annexure-12



Page 66

923

Dr. Kamal N. Jindal
Typewritten text
Annexure-13



Page 67

924

Dr. Kamal N. Jindal
Typewritten text
Annexure-14



Page 68

925

Dr. Kamal N. Jindal
Typewritten text
Annexure-15



Page 69

926

Dr. Kamal N. Jindal
Typewritten text
Annexure-16



Page 70

927

Dr. Kamal N. Jindal
Typewritten text
Annexure-17



Page 71

928



Page 72

929



Page 73

930

Dr. Kamal N. Jindal
Typewritten text
Annexure-18



Page 74

931



Page 75

932

Dr. Kamal N. Jindal
Typewritten text
Annexure-19



Page 76

933



Page 77

934



Page 78

935



Page 79

936

Dr. Kamal N. Jindal
Typewritten text
Annexure-20



Page 80

937



Page 81

938

Dr. Kamal N. Jindal
Typewritten text
Annexure-21



Page 82

939



Page 83

940

Dr. Kamal N. Jindal
Typewritten text
Annexure-22



Page 84

941

Dr. Kamal N. Jindal
Typewritten text
Annexure-23



Page 85

942



Page 86

943



Page 87

944



Page 88

945



Page 89

946

Dr. Kamal N. Jindal
Typewritten text
Annexure-24



Page 90

947



Page 91

948



Page 92

949



Page 93

950



Page 94

951



Page 95

952



Page 96

953



Page 97

954



Page 98

955



Page 99

956



Page 100

957



Page 101

958



Page 102

959



Page 103

960


	0
	1
	2
	3
	4
	AX 3 fir rudrapur...c scan copy
	AX 3.1  7th page notice in rudrapur fir...c scan copy

	5
	6
	7

